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MIs. B. N. PahiIaj '" Co., BombaT 

8696. Shrimati Tarkeshwarl SIDha: 
Shri S. M. Banerjee: 
Shrl Babl Ray: 
Shrl Dhlreswar )[aUta: 
Shrl Madhu Limaye: 
Shri Georre Fel'lWl4es: 

Will the Minister of JI1DaDce be 
pleased to state: 

(a) whether the investigations reo 
garding the evasion of income-tax by 
MIs. H. N. Pahilaj & Co.. Bombay 
as a result of the raid carried out 117 
the Enforcement Directorate on their 
premises on the 3rd September, 1888 
have been completed; 

(b) If not, the reasons for the delay; 




